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BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI

Original Application No. 85 of 2021 (Sz)

IN THE MATTER OF:

M/s. Parisara Hitharakshana Samithi, Karnataka . Applicant
Versus

Union of India and Others. ---+..... Respondent(s)

ADDITIONAL AFFIDAVIT ON BEHALF _OF RESPONDENT NO. 1,

MINISTRY OF EN VIRONMENT, FOREST AND CLIMATE CHANGE.

MOST RESPECTFULLY SHOWETH:

I, Dr. Dola Bhattacharjee, D/o Late Shri. Samirendra Nath Bhattacharya, aged 40
years, currently working as Scientist “B” at the Regional Office of Ministry of
Environment, Forest and Climate Change (MoEF&CC), Bengaluru, do hereby

solemnly affirm and state as under:

1. That I, in my official capacity in the Ministry of Environment, Forest and
Climate Change, i.e., Respondent No.1 in the above-mentioned matter, I am
conversant with the facts and circumstances of the case on the basis of officia]

. ; : / o)
records, and as such authorized and competent to swear this affidavit. 4! [4/7444@/3{_,,,
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2. It is submitted at the very outset that the Respondent No.1 denies each averment
and/or submission made in the application which is contrary to and inconsistent
with the averments made and facts stated in the present reply. It is submitted that
nothing mentioned in the application may be deemed to have been admitted by
the Respondent No.l unless and until the same is expressly admitted in the
present reply.

3. That a short affidavit is being filed by the answering respondent at this stage and
craves leave and liberty to file a detailed Counter Affidavit to the aforesaid
application, as and when required.

4. That, Hon'ble National Green Tribunal vide order dated 11.01.2023 in Original
Application No. 85 of 2021 (SZ), in the matter of M/s. Parisara Hitharakshana

Samithi, Karnataka Versus Union of India and Others directed as follows:

“ . Already, we directed the MOEF&CC to file a separate report. From the
report of the SEIAA - Karnataka, it is stated that it is not a forest area as has
been alleged by the applicant. The MoEF&CC would be the appropriate

authority to state the same.

Hence, we direct the MOEF&CC to file a report after the spot inspection along
with pictures taken and the violations that they may observe and any other

information within their domain. Let these reports be filed before the date of

next hearing” —
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5. It is submitted that in compliance to the Hon'ble National Green Tribunal
directions, the Regional Office (RO), Bengaluru, of Ministry of Environment,
Forest and Climate Change conducted a spot inspection on 04.07.2023. A copy

of the report is annexed herewith as Annexure- R1/1.
6. That in view of the afore-mentioned facts and circumstances, this Hon’ble

Tribunal may kindly be pleased to pass appropriate order(s). P et
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Verified at Bengaluru on this 20" day of July 2023 that the contents of this affidavit

based on official record(s) maintained and information available in the office are true

and correct, no part of it is false and nothing has been concealed there from.
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Annexure-R1/1
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Scientist C
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New Delhi 10003

Subject/ fry ¢ Original Application No. 85 of 2021 (S7) in the matter of M/s Parisara
Hitharakshang Samithi, Karnataka vergyg Union of India Ors, pending before the Hon’ble
NGT - Spot Inspection Report - regarding,

and Climate Change
g
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Reference/ #a: Your Letter No. [A-L-1101 1/48/20
Sir/ wéiaz,

With reference to the subject citeq
Report with respect to the
action at your end.

23-1A-11 (NCM) dated 28/6/23.

above, | am directed to forward the

Spot Inspection
Directions of the Honb’[e National Green Tribun
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Encl. Spot Inspection Report, Photographs and Annexures (Page No, 1-64).
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Spot Inspection Report of the Original An%lication No. 85 of 2021 (SZ) in the matter of M/s 6

Parisara Hitharakshana Samithi, Karnataka versus Union of India Ors, pending before the

Hon’ble NGT.
Background:

As per the instructions vide letter No. IA-L-1 1011/48/2023-IA-11 (NCM) dated 28/6/23 of the
Ministry of Environment, Forest and Climate Change (MoEFCC) and instructions of the DDG (©),
Regional Office - Bengaluru, MoEFCC. a spot inspection was carried out by the Dy. Inspector
General Forest (DIGF) and Scientist-B, on 4/7/23, in compliance with the directions of the Honb’le

National Green Tribunal (NGT) Order dated 11/1/23 which states the following.

“Already, we directed the MoEF & CC (0 file a separate report. From the report of the
SEIAA-Karnataka, it is stated that it is not a Jorest area as has been alleged by the
applicant. The MoEF & CC would be the authority to state the same.

Hence, we direct the MoEF & CC to Jile a report after the spot inspection along with
pictures taken and the violations that they may observe and any other information

within their domain. Let these reports be filed before the date of next hearing.”

The District Forest Officer (DFO) - Kolar and his field staff were also present at the site of spot

inspection for field assistance and support.
Spot Observations:

1. The site under consideration includes Sy.No.199, Devarayasamudra Virushabhadri hill region,
Devarayasamudra village, Mulbagal Taluk, Kolar District and Sy.No.64, Yelagondahalli
Village, Mulbagal Taluk, Kolar District. The terrain of the area is rocky (exposed) and
undulating. Hillock and water bodies (naturally occurring) were seen across the area.

Agriculture fields, woods (Eucalyptus plantations), building-stone quarries (semi-mechanized

3

3

and manual) and crusher units were also seen here (Photograph 1),




2. The available records indic
Village and 02 in Yelagondahalli Village) have
the State Level Environment Impact Assessment Authority (SEIAA)-K

(opencast and semi-mechanized methods) of building stone, as ma

quarry sites were visited on the day of spot inspection.

7 _ ;
ated that 08 numbers of quarries in the area (06 in Devarayasamudra
obtained Environmental Clearances (ECs) from
arnataka, for quarrying

y be seen below. These

Sl No. | Name of the | Name of the Village | EC No. Remarks

quarry  project
proponent

1 | M/s GVV | Devarayasamudra SEIAA259MIN2019 | In operation on
Constructions dated 18.07.2019 the day of spot

2 |ME S N> SEIAA446MIN2019 | inspection
Kumar dated 19.08.2019 along with

respective
crusher units.

3 |M/s  Sr. K SEIAA1554MIN2015 | Either not
Srirama dated 27.05.2016 commenced

4 |M/s Sri. T.V. SEIAA447TMIN2019 | operations ~or
Srinivasa dated 19.08.2019 were not

5 | M/s PMIJ SEIAA1589MIN2015 | operating  the
Construction Pvt dated 05.03.2016 quarries on the
Ltd. day of the site

6 | M/s P.M. SEIAA1590MIN2015 | visit
Granite Export dated 05.03.2016
Pvt. Ltd.

o
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7 |M/s Sri Balaji|  Yelagondahalli SEIAA445MIN2019 | Not in

Granites dated 19.08.2019 operation  on

the day of visit

8 | M/s C. Srirama | SEIAA441MIN2019 Quarry  not
Reddy dated 19.08.2019 operating on
the day.

Crusher  unit
was in

operation.

3. During the spot inspection it was noted that the quarries (06) in Devarayasamudra Village are
located adjacent to the deemed forest area at varying distances. In particular, the quarry-crusher
unit of M/s Sri. K. Srirama is located on the boundary of a cattle proof trench (CPT) that has
been dug by the Karnataka Forest Department (Photograph 2), Quarries in Yelagondahalli
(Sy.No. 64) are not at the vicinity of any classified/unclassified (as on date) forest area,

4. Further, these quarries were spot inspected to assess the overall status of compliance with the
EC conditions. In general, it was observed that these quarry projects are not complying with
the provisions of the EC. Major non-compliances/violations are - no maintenance of 7.5 m
margins along the lease boundary, poor condition of the haulage/transport/approach roads, not
having proper drainage system and siltation ponds, not having retention walls, not having
proper sanitary facilities for the labors either at the work place or labor camp, not having
suitable rainwater harvesting facilities, no facilities are in place for the control of dust, workers
not wearing PPE (e.g. protective respiratory devices, shoes, helmet), etc. Moreover, at some
places the quarry lease areas are not properly demarcated making it difficult to ascertain if
quarrying is being undertaken within or outside the lease area. Products including M-Sand was
seen being transported in open goods carrier vehicles (Photographs 3 - 5),

S. It was noted that the proponents, in general, are directly pumping out water from the mine pits

to the adjacent open lands that has resulted in the waterlogging/submergence (Photograph 6).

W e Wy 3
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In particular, a kaccha drain has been made to divert silt-laden mine pit water from the quarry
of M/s Sri. S. Kumar (Devarayasamudra) to an adjacent waterbody (Kere) (Photograph 7).

6. Besides, this area is having numerous other manually operated building stone quarries and
crusher units (quarry owned and/or separate owner) (Photograph 8).

7. No significant dust depositions observed over the vegetations in the area, albeit the water bodies
looked murky (Photograph 9). It was gathered from the field staff (Forest Department,
Karnataka) that the area received moderate spells of rain in the past few days.

8. During the spot inspection, Blackbuck was seen in the area. It was gathered from the field staff
that the major wildlife in the area includes Leopard, Sloth Bear, Blackbuck, Spotted Deer, Wild
Boar, Black naped hare among others. Further discussions with the Forest Department revealed
that the Kolar Leaf-Nosed Bat (Hipposideros hypophyllus), a critically endangered species on
the verge of extinction and endemic to Kolar, are found only in the Hanumanahalli betta caves
that is at an approximate distance (aerial) of 4 Km from the Quarry cluster of Devarayasamudra
and 7 Km from the Quarries of Yelagondahalli Villages. Hanumanahalli betta was also visited
during the spot inspection, and it was noted that the area has been declared as Kolar Leaf-Nosed
Bat Conservation Reserve and is under protection of the Karnataka Forest Department

(Photograph 10).
Records Examined and Observations made:

9. In order to ascertain if the site under consideration (Sy.No.199, Devarayasamudra
Virushabhadri hill region, Devarayasamudra village and Sy.No.64, Yelagondahalli Village,
Mulbagal Taluk, Kolar District) falls under forest area of Kolar, the Working Plan of Kolar
Division (2012-13 to 2021-22), the Revised Deemed Forest Report of Kolar Division
(G.O.No.FEE 185 FAF 2011, dated 15/5/2011), records of joint survey of the Forest

Department and Revenue Department, RTC (Rights, Tenancy and Crops) records and the

2]

Pro

cedings of the Karnataka State Gazette notification dated 21 May, 2022 were scrutinized.
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10. The Working Plan of Kolar Division (191 2-13 to 2021-22) in its list of Notified Forests, dog_o
not mention Sy.No.199, Devarayasamudra and Sy.No.64, Yelagondahalli (Copy of the list of
notified forests in Kolar Division attached as Annexure -1).

I'1. The joint survey report (2011-12) of the Forest Department and Revenue Department, mentions
that Sy.No.199, Devarayasamudra village, comprises of a total of 1296.29 acres of which
746.30 acres have been included under forest area (Copy of the report attached as Annexure-
2). However, the RTC does not indicate this fact (Copy of the RTC attached as Annexure-3).

12. The revised Deemed Forest report of Kolar Division (G.O.No.FEE 185 FAF 2011, dated
15/5/2011) mentions the total deemed forest area in Sy.No.199, Devarayasamudra as 743.99
acres (Copy of the Deemed Forest report of Kolar Division attached as Annexure-4).

I3. The proceedings of the Karnataka State Gazette notification (dated 21% May 2022) in its list of
Deemed Forests has included Sy.No.199, Devarayasamudra village with a total area of 743.99
acres (Copy of the proceedings attached as Annexure-5),

14. The working plan of Kolar Division (2012-13 to 2021-22) indicates Devarayasamudra with an
area of 748.98 acres under the list of unclassified forests (Copy of the list from Working Plan
attached as Annexure-6).

15. The joint survey report (2011-12) of the Forest Department and Revenue Department, Revised
Deemed Forest report of Kolar Division, Karnataka State Gazette notification dated 21% May
2022 and the working plan of Kolar Division (2012-13 to 2021-22) has not mentioned
Sy.No.64, Yelagondahalli under the list of Deemed Forests/ Unclassified Forests.

16. Copies of the ECs available in the records of this office were also examined. Records indicate
that the proponents of these quarry projects are not regularly submitting the mandatory half
yearly environmental compliance reports to this office. Besides, no environmental monitoring
reports (ambient air/ water quality parameters, noise levels, etc.), activities undertaken under
CER (corporate environment responsibility), health survey reports, status of preparation-cum-
implementation of conservation/protection plan for the endangered fauna in the area,

permits/NOCs granted by the statutory agencies, etc. have been furnished to this office. Letters

W s \%\% :



have already been sent in the past to all111|ese project proponents, under endorsement to the 1 1
Member Secretary — SEIAA (Karnataka), requesting them to submit half yearly environmental
compliance reports along with all the necessary documents. Five of the eight project proponents
consequently submitted their EC compliance reports, which were found sketchy and
incomplete upon preliminary examinations.

17. Further, a study by the Bat Conservation India Trust (2022) titled “A detailed recommendation
on the short-term conservation action plan to prevent extinction of Kolar Leaf-Nosed bat based
on preliminary study conducted between February 2021 to June 2021° by Shri. Rajech
Puttaswamaiah revealed that fauna like Leopard, Jungle Cat, Blackbuck, Black Eagle, Red

Spurfowl, Yellow Throated Bulbul etc. are present in and around the hills of Devarayasamudra.

Further, the study recommended the following,

“Considering the rich diversity of fauna, we recommend both these hills (Vrushabadri,
Devarayasamudra and Avani) also be included as part of the Kolar Leaf Nosed Bat

Conservation Reserve” (Copy of the report attached as Annexure- 7).

18. Also, the endemism of Kolar Leaf-Nosed Bat (Hipposideros hypophyllus) signifies the
importance of Hanumanahalli betta caves, that is at an approximate distance (aerial) of 4 Km
and 7 Km from the Quarry clusters of Devarayasamudra and Yelagondahalli Villages,
respectively (Kolar Forest Division’s letter attached as Anncxure - 8).

19. Website of the Archacological Survey of India (Bangalore Circle) was also referred, and it was
found that Avani Betta, which is at an aerial distance (GoogleEarth Imagery) of around 2.6 Km
from the quarry cluster of Devarayasamudra, has archeologically important monument (Item
No, 128, Ramalingesvara Temples and Inscriptions in Avani, Kolar, may be seen at Annexure

- 9).
Conclusion and Recommendations:

20. In the case of Sy.No.64, Yelagondahalli, none of the records scrutinized mention the area as

falling under forests, hence it can be concluded that it is not a part of the forest area.
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21.

22.

In the case of Sy.No.199, Devarayasm:]l%dra, out of a total of 1296.29 acres, a portion of thg_z
area falls under the category of Deemed Forests. Different Government records provide
different information, especially with reference to the total arca under Deemed Forests.
Although a cattle proof trench has been dug to demarcate the deemed forest from non-forest
area, there are no coordinates to determine objectively the boundary between the Deemed
Forest and Non-Forest Area. In its absence, it is not possible to determine whether the site
in question falls inside the Deemed Forest portion or otherwise.

It is, therefore, recommended to undertake a joint survey, involving all the concerned
departments, of the area (Sy.No.199, Devarayasamudra). With the help of Differential Global
Positioning System (DGPS) accurate coordinates may be determined to delineate the boundary

of the Deemed Forest area.

. Violations/non-compliances with the provisions of the ECs granted to these 08 quarry projects

were noted. These quarry operations, beyond doubt, are negatively impacting the surrounding
environment (e.g submergence of land with polluted water, discharge of silt-laden water into
the waterbodies, transportation of M-Sand in open goods carrier vehicles resulting in dust
emission, etc.). Numerous manually operated and probably unrestricted quarries in the area are
also adding up the environmental stress in terms of ecological destruction and habitat loss for
wild faunal species like Kolar Leaf-Nosed Bat, Leopard, Chital, Blackbuck, Jungle-Cat etc. As
the area has good biological diversity and is also close to an archeologically important

monument, conservation of the area would be appropriate.
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Photograph 1 —

(a) Google map of the area indicating the terrain, waterbodies, location of Kolar Leaf-Nose Bat
Conservation Reserve in Hanumanahalli (*), archeologically important Avani betta ("),
Devarayasamudra (#) and Yelagondahalli Villages (o).
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Photograph 2 — Cattle Proof Trench (CPT) that has been dug by the Karnataka Forest Department
@Y VR R ) \
a8t B ‘ L hL ;«“‘

Ny l.&
At v Nw)' 4

[

)



15 15

Photograph 3 — No maintenance of 7.5 m margins along the lease boundary.

Photograph 4 — Poor condition of the haulage/transport/approach road. M-Sand being transported in
open goods carrier vehicles.

m the washing area (labour camp) diverted into adjacent open land.
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Photograph 6 — Pumped out water from the mine pits has submergence the adjacent open lands with
polluted water.

Photograph 7 — Kaccha drain made to divert silt-laden mine pit water from the quarry of M/s Sri. S.
Kumar to an adjacent waterbody (Kere).
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Photograph 8 — A manually operated building stone quarry (a) and a crusher unit (b) in
Devarayasamudra.
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Photograph 9 — Water body looked murky.
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Photograph 10 — Hanumanahalli betta.

(Dr. Dola Bhattacharjee)

Scientist ‘B’ ; Dy. Inspector Geéneral Forest
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sl Name of the Potiiied Fatal S
no. Range Name of the RE under extent Notification No. & Date
‘ 17/35 notified
1 2 3 4 5 6
1 Anikarahalli Minor Forest 35 117.56 [G.1150-Ft.33-30-115,6th May 1931
2 Bellavi plantation 9 38.85 |10407-Ft-.F. 153.9, and 29th May 1896
3 ' Dinnahalli Minor Forest 35 11746  [G.12798-Ft.33-30-129,30th June 1931
- Dinneri plantation 9 185.35 |10407-Ft-.F. 153.9, and 29th May 1896
5 Kadumutsandra plantation =9 85.39  |10407-Ft-.F. 153.9, and 29th May 1896
6 Kamasandra State Forest 17 3775.39 |11944-Ft F.96-95,21st- june-1898
7 Kanchal Minor Forest 35 219.71 |G.11460-Ft.33-30-113,5th May 1931
8 S e o 137.45  |G.109-Ft304-35-3 6th july 1936
State Forest : ;
9 Ml Lakshmisagara plantatiion 9 9227 |10407-Ft-.F. 153.9, and 29th Mav 1896
10 Mallappanhalli plantation 9 120.60 [10407-Ft-.F. 153.9, and 29th May 1896
= 11 Marasandra plantation 9 236.75 |10407-Ft-.F. 153.9, and 29th May 1896
N 12 New Kurandahalli plantation 9 193.04 110407-Ft-.F. 153.9, and 29th May 1896
3 Nutuvs State Forest 17 24288 |R-9351-Ft.147-17-8 and 8th march 1918
14 Old kurandahalli plantation 9 121.41 [10407-Ft-.F. 153.9, and 29th Mav 1896
15 Ramachandrapura plantation 9 111.70  {10407-Ft-.F. 153.9, and 29th Mav 1896
16 Sorakayalahalli State Forest 17 380.74 |1.C.4548--Ft.183-22-3,20th January 1923
17 Talkunte Rampura village Forest 31 250.60 |R-7670-Ft.166-12-4 and 28th march 1914
18 Talkunte village Forest 31 131.62  |G.1013-Ft.24-36-3dtd. 11thnAugust 1936
19 Tyakal Reserve land 35 261.03 |R-7674-Ft.80-12-4 and 28th march 1914
19 Total : 6819.80
1 Agara State Foret Rule 1 3885.07 [No.875-FRf-9695 Dt:22-12-1900
2 Mulbagal |Gokunte Gollahalli State Forest 17 1322.49 |R.6353-6-FT-96-13-4 Dt:25-11-1915 ﬁ
3 Kashipura Plantation 9 142.04  |No.G10407-FT-7153-95-Dt:29-5-1896
3 Total : 5349.60
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Annesure IV

List of reserved forests in Kolar Forest Division

g1 | Mameotibe Notified Total
Name of the RF under extent Notification No. & Date
no. Range o .
17/35 notified

1 2 3 4 5 6

1 Aniganahalli VF 31 2517 |GO No.G.3874--Ft 39-32-12,dated 29th November1932
2 Bettlahalli Minor forest '35 14294 |GO No.G.1598--Ft.16-31-5,dated10,20th August 1931

3 Bhavarahalli VF 31 20.23  |GO No.G.13199--Ft 230-29-4,dated 8th May1930

4 Chinchandapalli VF 31 62.70  |Go No.G.11663—-Ft.47-29-6,dated 28th March 1930

5 Dodda Ankandahalli VF 31 42.24 |GO No.10823--Ft.47-29-16,dated 6th March 1930

6 Doddakallahalli Plantation SF 17 24142 |GO No.G.11.3-Ft.306-35-2 ,dated 6th July1936

7 Hunasanahalli VF 31 19.77  |GO No.G.10817--Ft.47-29-18,dated 6th March1930

8 Kadiregowdanakote VF 31 2023  |GO No.G.979-Ft.17-30-2,dated 26th July1930

N 9 Kalavanchi SF 17 22091 |GO No.G.5268--Ft.151.36-3, dated 18-27th December1936
AN 10 Kamasamudra Block-V 17 489.37 |GO No.R.6152--Ft.102-05-3 , dated 22nd November 1905

11 ot B Kamasamudra Block-VI 17 238.77 _|GO No.R.2159-63--Ft.63-07-2,dated 21st September 1907
12 Kamasamudra SF 17 321732 |GO No.11943—-Ft.F.96-95 , dated 21st June1898

13 Karabele plantation 101.17  |GO No.10407--Ft, F.153-95,dated 29th May 1896

14 Kogilahalli VF 31 20.23 |GO No.G.1277--Ft.47-29-69,dated 2nd August1930

15 Muganahalli VF 31 20.23  |GO No.G.10955--Ft.47-29-20,dated 10th March 1930

16 Pakarahalli VF 31 18.67 |GO No.G.10525--Ft.47-29-17,dated 4th March 1930

5 Mwmm ERab e e 17 1619.27 |GO No.G.2412-15--Ft.46-37-3,dated 14th September 1937
18 Siddareddydinne VF 31 20.23  |GO No.G.12236--Ft.47-29-31,dated 12th April 1930

19 Soregowdanakote VF 35 20.23  |GO No.G.11491--Ft.17-30-21,dated 6th May1931

20 Thattanahalli VF 31 1214 |GO No.G.10821--Ft.47-29-15,dated 6th March1930

21 Tyaranahalli VF 31 4595 [No.G.10819--Ft.47-29-19,dated 6th March1930

21 Total : 6619.19
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Annexure V

Statement of Land Bank area in Kolar Forest Division

. Extent Shown as Total
Sl no. Range 5 village | forest in RTC col. 9| Extent Remarks
3 the forest 5
(Ha.) (Ha.)
I Kolar 579.85
5
— W\_w_”ﬁ = _oom.wm Some of the extent has been notified as
= BRETES O Ol RF/MF/VE, Such extent has been excluded.
4 Mulbagilu 1615.76
5 Srinivasapura 4.10
Grand Total 4195.87
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EAVIS PN ol e 3 V;0ROODY) D3 93 (Reder) Fogds, 202/1995
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“it has emerged at the hearing, that there is a misconception in certain quarters
about the true scope of the Forest (Conservation) ACT-1980 (for short the Act)
and the meaning of the word *‘forest’ used therein. There is also a resulting
misconception about the need of prior approval of the Central Government, as
required by section 2 of the Act, in respect of certain activities in the forest
area which are more often of a commercial nature. It is necessary to clarify that
position.

The Forest Conservation Act, 1980 was enacted with a view to check further
deforestation which ultimately results in ecological imbalance; and therefore,
the provisions made therein for the conservation of forests and for matters
connected therewith, must apply to all forests irrespective of the nature of
ownership or classification thereof. The word ‘Forest’ must be understood
according to its dictionary meaning, This description cover all statutorily
recognised forests, whether designated as reserved, protected or otherwise for
the purpose of section 2(i) of the Forest Conservation Act. The term ‘forest
land’, occurring in section 2, will not only include “forest” as understood in the
dictionary sense, but also any area recorded as ‘forest’ in the Government
record irrespective of the ownership. This is how it has to be understood for the
purpose of Section 2 of the Act. The provisions enacted in the Forest
Conservation Act, 1980 for the conservation of forests and the matters
connected therewith must apply clearly to all forests so understood
irrespective of the ownership or classification thereof”.
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The Hon’ble Supreme Court further ordered that - “Each State Government
should constitute within one month an Expert Committee (0

(i) identify areas which are forests, ‘irrespective’ of whether they are
so notified, recognised or classified under any law, and irrespective
of the ownership of the land of such forest;
(i) identify arcas which were carlier forests but stand degraded,
denuded or cleared, and
(i)  identify areas covered by plantation trees belonging to the
Government and those belonging to private persons’.

Each State Government would consfitute a committee comprising of
the Principal Chief Conservator of Forests and another senior officer to
oversee the compliance of this order and file status reports.
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7. (Tank fore shore, Institutional, school plantation etc.,)

Ay - Toen S@dete) H3) O3, b
S@Br3eta) (Strip- canal plantation and road side | 27,300.68
plantation)
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T3 BELON 50 8,03 TR WHORPT I
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038w, eSS WBweR (3) T es3eBr3e), “The Committees will
verify/review the areas included as ‘Deemed Forests’ in the report of Revised Expert
Committee-1. The total extent of deemed forests should be categorised into a) Statutory
forests b) recorded as ‘forest’ in Government records ¢) areas which are ‘forests’ as per
dictionary definition based on field verification as per the criteria and methodology
approved at Para (11) of Preamble. The Committees will also consider those areas not
included in the Revised Expert Committee report as deemed forest, but eligible for

inclusion based on Government records or approved field criteria” OT
3539 2023.33.
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N detailed recommendagion an the

short teem conservation action plan to prevent
Extinction of Kolay 1 pqp Nosed Bat by

asedon oue preliminary study conducted hetween
February 2021 (o June 2021,
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EXTOUTIVE SUMMARY

‘ e “Kolar 1vaf Nosed Bat Conservation Reserve™ hemts ghonsr o

bt L o thaee Tailie < OF the six spoctes of bats found In the reserne (he

Kistar Eenl Noved By dhpposidero by pophyllug) (s Criticallv Frdangered and Durea Das's
ed o Bar lippsostderos durgadasi) s Vulnerable, swhile the ather species like

o beat nosed Rat (Hipposideros speoris). Fulvus Leaf-nosed Bar (Hipposideros

Losser Mause-Tatled  Dat (Rhinopoma hardwickii) and Blyvths horseshor bat
sk hios depidus) are classified as 1 east Concern. The cave hosts about 600-800 individual
s i tatals of which the Kolar Leal-Nosed Bat (Hipposideros hypophyllus) and the Durga

s s Deaf-nosed Bat (1 lipposideros durgadasi) are estimated to number in the range of 200-
S each based on emergence count, roost count and ultrasound recording interval frequency

dLCave entrance.,

The  Kolar  Leaf-Nosed Bat (Hipposideros
fvpophyvllus) is highly endemic and was discovered in
1994 in two caves which were 25 Km apart from each
other. For nearly two decades there was no further study
or assessment of the species until early 2012 when Dr.
Rohit Chakravarty from National Center for Biological
Sciences published an article on Sanctuary Asia
magazine about his visit to the cave. In 2014 Dr. Bhargavi
Srinivasulu and her team from Osmania University
carried out detailed research and published a report. The
research conducted by Dr. Bhargavi Srinivasulu, and
team helped bring necessary attention to the species and
indicated that the Kolar Leaf-Nosed Bat had gone locally

extinct from the cave at Theeralli, Kolar.

Figure 1: Kolar Laal-lNased Bat

To save (he remaining bats, the district administration helped cease the granite
quarry/mining activities in 2014. The Karnataka Forest Department took initiatives and
declared all the government owned land around the cave as Conservation Reserve in 2019.
While this is a first and great step towards protection of the species, there is dire need to take
further steps to enable long term protection. The reserve has been fenced with barb wires to
prevent unauthorized access. However, there are still potential hunting threats due to perceived
medicinal properties to treat anemia in children. There is fear among some of the community
members adjoining the reserve that their agricultural land would be acquired which would

impact their livelihood.

Effective conservation steps will not only help us prevent the extinction of the Kolar
Leaf-Nosed Bat (Hipposideros hypophyllus) but also the Durga Das's Leaf-nosed Bat
(Hipposideros durgadasi). To develop a conservation action plan, we carried out preliminary
research to understand their foraging area, diet preferences, and other ccological behavior's. A
more detailed study needs to be carried out to develop a long-term conservation actjon plan

Ko
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INTRODUC TION

the votifivation of “Kolar Leaf Nosed Bat Conservation Reserve™ has hought g
b seeded protection o the lag remaining roost of the Kolar Leal-Nosed Bat (Hipposideros
Bvpopliv i The Conservation Reserve is carved out of the land that belongs to the State
Lavermment of Wamataka and is shared by Hanumanahalli and Betagerahalli of Mulbagal
talah, Kolar Distict. The Conservation Reserve is spread across an area: of 90,25 Ha (223
acresb ot which 35% falls within the boundaries of Hanumanahalli and 459 falls within the
boundaries of Betagerahalli, The Conservation Reserve comprises primarily of recky outcrop,
sciub Lind and water bodies (lake & ponds).

Landscape type Extent of land Ratioof land | Survey No.’s |

_Roeky outerop 37.58 Ha 40% | 103

- Serub land 30.84 Ha 35% 35 & 66
Water bodies (lake & ponds) 11.05 Ha | 25% | 101, 107 and 70

Water body

Figire 20 Aviad i of the Kolar | eaf Nosed Bat Conser stion Reserve and ity AEErinding fuskitats

Though bats form nearly 30% (130 of 427) of mammal species found in India. there is hardly
any studies carried out to understand their ecology. The Kolar Leaf-Nosed Bat (Hipposideros
hypophyllus) is one such maost critically endangered bat. Their estimated population size and
distribution area is so limited that these bats ate on the brink of extinction. While the previous
research project by Dr, Bhargavi and team have helped us understand better about the
conservation status of bats and bring in measures to protect their roost site. a3 of now there was
no scientific evidence on the extent of the foraging range. preferred habitat, roosting
requirements, ambient temperature and humidity of the caves and diet preferences of these bats

iy \\\ . |
5 \ «\Nj0 -’
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tipide SPEYies afl b ag
ooty of them (b within

ot Hipposideridae \p Present
VI mR Noosan 4 e ey baxe of hese hat
SENWION BN e :'"','v\ with cach \‘lh\'!-\ O there s
viesdemaeatton which prevents competitton
i )

v

e Rabltat and roast site winain

[Ny 3
(3.8 41 |¥

TR TR species of Hipposideros then
wsheald netideally be any competition tor
S AL, the foraging ana of the Rolar
Ceal Nased Ba and the Durpa Das's 1 eaf-
nosed Bat is expected to be much wider

comprising of the adjoining agricultucal and

plantation lands and not just the protected area (Refer Figure 0. As these bats have been
sunviving e this landscape for vears wgether any change in land use like conversion of
sgricelmmal and into plantation could have a ne
soure of foad thereby indivectly betng counterproductive for our conservation measres.

Legend:

[RITTEY

‘D

vl

tboenedd g

gative impact on tnsect diversity or alter the

*  Green Cirele: The circle depicts the potennal minimam foraging area

3% ; oY . i i ‘A, L) .8
*  Area enclosed in red border: Dopicts the area notified under Conservation Reserve,
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List of bat species and their estimated population found in this cave,

o o G2 CRESLPAEE af” i “‘3 . Ay AR ,.(i@??‘
I | Kolar 1 eaf- Nosed ot Hipposiders (:tlli(‘ill'_‘/ | 100150
{a it L SVPOPIY IS o plndongeeed 1 HOCOR
i Durga Das's 1eal- Se
o lase ; ik 2 Hipposideros turpadasi | Vulnerable 100-150
| | Schneiiors Laat o=
3 ,;" RS Leunosed Hipposideros speoris Least Concern 200-250
. 1| Fulvus Leafnosed Bat Hipposideros fulvus Least Concern 50-75
{ 5 ! Lesser Mouse-Tailed Ba Rhinopoma hardwickii | Least Concern 5-15
{ 6 !‘ BIyth's horseshoe bat Rhinolophus lepidus Least Concern 5-15

The insectivorous bats are natural pest control and provide ecological services to farmers by
y increasing the yield. Hence,
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it is important to protect the bats and their habitats for our own good.

Bt e

RESEARCH METHODOLOGY

We carried out acoustic survey and visual ohservations to understand their foraging
area, diet preferences and other ecological behavior’s. The surveys were conducted between
April 2021 and June 2021 around the Kolar Leaf Nosed Bat Conservation Reserve. No activity
was conducted between July 2021 to October 2021 due to heavy rains in the region. We also
surveyed similar habitats across Kolar district to search for other caves and population of the
Kolar Leaf Nosed Bat which hasn’t yielded any positive results so far,

An area covering 2km radius from the hill was considered for initial survey, for which grids

hours, 22:00 hours to 02:00 hours, and then from 02:00 hours to 06:00 hours. All grids were
surveyed across the three time zones, and three sets to gather minimum data points. The specific
habitat type of the grid along with the geocoordinates were recorded for further analysis.

Few passive recorders like Audiomoth and Song Meter 4 Mini Bat were also deployed for few
days and were suspended after few devices were stolen.

PRI a G e e ey R I LT e i e o T e,
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RESUL TS

| SRR T Ty ra
i A Girves (i Vit ,|“l not ekl M 15

N R dvie 1o Hing
snd acking of the dispeeal rogte fom the cavey s
he e are Gying towands ol dispeesing 1o v

s Capared we have mapped the are

S onteomes i entifying the

MO e acmste deviees Howeser, the visual sarveys

eoprovided sumie information 1o the ¢ vtent e
iler e, Based on the visual absecvations aml e
s wheie the bats were sighted.

ot fosaping
E ool Yhy Wadse o, Atal fosapi A

Ve
Phese absenvations indicate that the bats Ny along the
atove the il nor across the lake. The bats
sthin 2 7 11 fvom (he ground and cling
e paddy or ragi field. The
tiee pateh to another,

line of the hill on cither side and do not My neither
alter cossing the hil) then spread in 2.3 directions flying
s ontothe line of hush or rees and seldom fly into apen arrosy
bats fly across the paddy or ragi field only if they need 1o cross from one

Hippesdeiros durgadas

3 Hipoosideros hypephyltus

L Hippesideras sgecns
Hill asea
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W bive noticed the ol 1 eaf

Nosed bars fOragpe
ating ( Lamarindus tickic,q)
never observed in
around the rese

; Aot s ¢ ' '
< ool s o Ehushes and under (e Canopy of trees with

- Mango (Mongsitor oy ineie 0 and Flonge (Miltogia
andaround (he Nilgiri plantations which Clearly indicates
Ve do not provide any ccological value,

Pl Fhese bats were
et the Nidgin plantations

Forassess the exac range of their foraging are;

twe will need to carryout further studies using advanced
techuologies like radio telemetry and de 3

e Lo ploy tags of the bats, We can first deploy the tags on Schneider's
et ased Bas (Hipposideros speoris) which is classified as Least Concern by IUCN to assess (he

impact of taps : :
Mpact o tags on bats. Once we know that the bats are not Impacted with the tags then we can deploy
the tags on 1-2 Kolar Leaf Nosed Bats,

We have surveyed (he nearby hills like Vrushabadri (Devarayasamudra) and Avani o check if these
hills have any caves that host the Kolar Leaf Nosed bats. Though we have identificd few caves and
karsts, we haven't come across any cave/karsts that host the Kolar Leaf Nosed bat or the Durgadas’
Leaf Nosed bats. But other Hipposideros species have been found and there is high likely hood of
potential expansion of the population into this region. The Vrushabadri (Devarayasamudra) and Avani
hills also hosts many species of bats like Hipposideros lankadiva, Hipposideros galeritus, Hipposideros
speoris, Megaderma lyra, Taphozous melanopogon, Rhinopoma hardwickit, and Rhinolophus beddomi,
In our recent survey we have sighted other important fauna like Leopard, Jungle Cat, Blackbuck, Black
Eagle, Red Spurfowl, Yellow Throated Bulbul, elc.

Considering the rich diversity of fauna, we recommend both these hills also be included as part of
Kolar Leaf Nosed Bat Conservation Reserve.
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o Deterrence; To prevent

a)

2. Monitoring: To monitor the cave
land use,

a)

b)

3. Habitat Management: It is not Jjust
which is equally important.

a)

4. Community Management: Building goodwill v

will

HEbmanagement wil) e drawn afre
S Renetic v fabilicy, ang pre
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( ONSERVATION ACTIONS

Grmmend the shart tepn andimmediage

conservation aetion plans 1o b
e A deaileg long-

erm conservation action plan «

rcompletion of a detailed rese
ferrod prey base,

-“v\\m.; four

stentegized under

specially around
arch on potential foraging

any unauthorized entry to the cave.
Fencing: Installation of chain link fence with an

Cntrances 1o prevent people from ente
propecties),

Surveillance Camera: Installation of CCTV camera with motion sensor (with power
backup) to detect any human movement and notification of intrusion. The notification

triggers can be programmed to your office number. The videos can be live streamed for
monitoring by the DCF office,

access gate 10ft around the cave
ring the cave for hunting (perceived medicinal

and to ensure the area is not impacted with any change in

Deployment of full-time guard: Deputation of two full-time guards to keep an eye on
any unauthorized entry and to keep a check on the cave for any intrusion. At present
only onc temporary guard has been deployed.

Assessment of presence through bat calls: Ensuring the presence of Kolar leaf nosed
bats are tracked and monitored would be very critical for an efficient management of
the reserve. Since the bats cannot be identified in flight and in darkness by sight, we
have o use non-invasive techniques like bat call recorders to record the bats during
cmergence. This can be assessed once in fortni ght by the guards stationed at the reserve,
BCIT can train the guards and other KFD staff in carrying out recording bats calls and
then analyzing them using specific soflware’s. The recorded calls can also be shared
with BCIT for our review and provide further guidance and assessment. Both our
offices can access these files and assess the presence of bats on a periodic basis,

aboul protecting the cave, but also the foraging area

Foraging area: The extent of the foraging area of bats and the kind
on during various season are still not fully understood. Henc
maintaining the present habitat “as is” and do not encourage any major change of land
use in any form. However, considering all the species of Hipposideros bats were

foraging under the tree canopy and use the canals as flight paths, we recommend
planting Tamarind and Honge along the canals and roadside.

of insects they feed
e, we recommend

vith the villagers surrotnding the reserve
be critical for long term success in protecting the bats,

Bal Conservation India Trust

He (@5




53 53

* Ureating Jobs: Ceading of 1)
sl ing « Magris. w offy g jaly

Prevent potential vetalfation
'wn'\!q'

M ing has bmpacted the livelihood of same of (he

A watcher/guard will help build good will sl
Uhis will ereate o sense ol ownership and pride among the

b Ointees 4 ¢ ; ;
Hreach Programs: Organise outreac) program for village elders, youths. and kids
o educate them about (e

: tole ol hats in ccosystem. Qur organisation has conduc ted
WA G S b

( _“_ SUCH progam in Betagerahalli and Bheemapura. We would Jike o collaborate with
KED 0 conduc few more programs in surrounding villages.

.,\|.>.m from the abave lisied conservation actions, there Is also a need to create necessary
infrastructure that can enable (he KFD staff to effectively carryoul their day-to-day work. Some
of the important conservation related infrastructure are Jisted below.

*  Construction of building for guards to rest and stay can be done in Survey No.66 which
is close to cave but does not impact their movement.

*  Providing power and water facilities for the building and staff.

* Deployment of sign boards across the Conservation Reserve. Sample board designs

have already been provided to the local ranger.
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TIMELINES & BUDGET

el o an cflecinve canservation measure

{ I F
comen ation action plan should follow the guidelines and timelines specified

annend

installation of chain link fence all around the cave }
entrance at a distance of 100 1 from the cave | July 2022 210,00.000
entrances {approx. H00-750mts)
g ;ij‘;.r:l;o.n-(ls to be positioned at strategic points (6 May 2022 21.50.000
R i =] e ——]
3 Deputation of two full-time guards May 2022 %8,00,000
e e " TR == 6 ——
Procurement of Bat Call Recording Kit (Two sets):
g | L’ltr;}sou.ncl recorders and Smart Phones (For June 2022 200,000
| monitoring and regular assessment of presence
! through bat calls)
5 1 Procuremgm of Laplops/Cnmpqters and Software June 2022 32.00.000
' | for analyzing bat call records (Two sets)
6 Procurftmem ot, Mls‘ccllan‘egus E.qmpmc.m s like June 2022 21.50.000
? Powerful torch’s, Night vision binoculars,
Drinking water facilities (borewell) and power -
|‘ 4 facilities for guards and their camp August 202 Spiosee
l Installation of CCTV cameras with motion sensor
' 8 | and power backup covering all the cave entrances August 2022 25,00,000
! (4-6 Cameras)
.{ C Building for guards (o stay and place camera December
i 9 g < il i 215.00.000
recorders and UPS (approximate 300 Sqft area) 2022
. Total Estimated Budget © '

“ The budget provided above is a rough estimate based on broad understanding.

11
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species 2010. pp‘v-'l'l()l31!\2209()031.
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Alphabetical List of Monuments — Karnataka — Bangalore

Bangalore Circle, Karnataka

ISL.NOL Name of the monument / site jl Location ] District —|
1 Old Dungeon Fort Gates ‘,,___,._:”B“,‘,’.g?‘_l_(l{? 7 I Bangalore j
2 Tipu Sultan’s Palace jrIB'{Amgalore_ T Bangalore ]
[ |IPre-Historic Site _ |Chikajal Bangalore ]|
a _| Fort 13 b N B s TIDcvanaha!li "Bangalore } kl
i__j Tipu Sultan’s Birth Palace A _____jl[{e\@pglhglli j Bangalore ”J
6 [PreHisworiesite  |Ajala__ [Bangalore |
7 J Pre-Historic Site T[Managondanahaﬂ Bangalore

- [Sevanadurgn—|[Bangalore

03\0/ \i‘»\/’\\«\% 2/8
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9 Kalleswara Swami Temple Ambali Bellary
KN 10 Hampi Ruins and Ananthasayana Temple Ananthasayanagudil|Bellary
11 ||Kalleswara Swami Temple Anguru Bellary
12 Sggalacshl;lisas Upper Fort and Citadel and Bellary Bellary
T] Group of Jain Temples on the Hemakutahill l Hampi — Bellary
14 |Kadalekalu Ganesa Temple . |Hampi ~||Beltary
[15" |Monolithic Bull o Hampi IBellary |
16 |[SasvikalGanesaTomple . Hampi _|[Bettary
17 Vishnupad Temple L JlHampi ||Bellary
18 |KalleswaraSwamiTemple ____|[HircHyadagall _|{Bellary
19 Kalleswara Swami Temple |[Huvina Hadagalli [Bellary |
20 Group of Sati Memorials Isnidikeswara Temple ]Kederampura Bellary
21 Saraswati Temple Kederampura Bellary
22 Band tower in Danniak’s enclosure Kamalapuram Bellary
Basement of a Large Ruined building opposite to
23 Muhammadan Mosque and also the Platform Northeast Kamalapuram Bellary
of Dannlak’s enclosure
24 g?:ggz?t of a Palace near small underground shrine Kamalapuram Bellary
Basement of a Palace in Dannaika’s enclosure Kamalapuram Bellary
25 Basement of Queen'’s Palace in Zanana enclosure {[Kamalapuram Bellary
[26 J Bhima’s Gateway to East of Ganigiti Jain Temple | Kamalapuram Bellary
O c .
T T il i
28 |[Chanderasekara Temple - [Kamalapuram Bellary |
29 Domed Gateway to the East of the Citadel Kamalapuram Bellary
i) Elephant’s Stable
30 ii)Guards House close to Kamalapuram Bellary
| ||Elephant’s Stable
i)Hazara Ramachandra
Temple
31 ii) Basement of King’s Kamalapuram Bellary
Audience Hall
B iii) Throne Platform
3 éi}[;l:) lt:rnple with inscriptions North East of Elephant’s Kamalapuram Bellary
33 Gnanagitte JainaTemple m{amalapuram J Bellary
34 Large Public Bath or Tank J[Kamalapuram ~|[Beltary
i)Large Stone Trough,
35 Eg‘sﬁgﬁeiﬁ;ﬂzgﬁr Kamalapuram Bellary
Small Underground Shrine Chamber B
BG Large Underground Temple - Kamalapuram Bellary J
37 Lotus Mahal Pavilion Kamalapuram Bellary
38 Mosque in Dannaik’s enclosure Kamalapuram Bellary
39 ?;l;nﬁagﬁﬁzgu‘igzb Dargah on the Road to Hospet Kamalapuram Bellary
40 |K'Iuha_l_1_1_n_1adan Watch tower in Dannaik’s Enclosure ) Kamalapuram Bellary
41 North Watch Tower in the Zenana Enclosure ||Kamalapuram Bellary
42 Octagonal Bath L __ Kamalapuram  |[Bellary
@ |Octegonal Water Pavilion . [Kemelopuram _ |Bllay
47 |OWd Water Supply Scheme _____ [Komalopuram  JBllary
[4s_ |[Patiabhirama Temple .~ Iramalopuram _ jBellery
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716123, 5:26 PM

Alphabetical List of Monuments —QZnataka — Bangalore « Archaeological Survey of India

l46j Queen’s Bath N | »J Kamalapuram ]Bellary I
47 Ruined Bulidings of Minor Importance Kamalapuram  |Bellary I
48 |[Ruined Car Street in Front of Hasara Rama Temple Kamalapuram Bellary ]
49 Ruined Tank to Northeast of Pattabhirama Temple Kamalapuram Bellary ’
130 j Southeast Watch tower in Zenana Enclosre |Kamalapuram Bellary J
Two Pillars and Group of Mortar Wheels Outside
51 st Biiclosiite Kamalapuram Bellary
” Two small Siva T;ﬁli)ies ivith inscriptions o }ilieie;isit?)“f T
52 Pattabhirama Temple ) Kamalapuram Bellary
i)Water Pavilion in
Zenana Enclosure
ii) Guards House in
53 Zenana Enclosure Kamalapuram Bellary
iii) Walls and Gateways
of the Zenana Enclosure
iv) Ranga Temple T
|54 ”Watc; Tower of the city of Vijayanagar Kamalapuram f Bellary _]
55 Krishna Temple Krishnapuram Bellary I
56 %mga Temple near Narsimha Statue Badavilinga Krishnapuram Bellary
o e SO W A i il
57 jMasiMa Statue ~|[Krishnapuram Bellary
58 | Parvati Kartikeya Temples - ~||Sandur Bellary
59 Suryanarayana Temple ¢ okl _] Magala Bellary ]
60 Kalleswarswamy Temple el ~ |Mailara ]Bellary w_]
. Malapannana
6;_7 7 Soolai Well e andi Bellary
|62 Inscriptions of Ashoka (Rock Edicts) Nittur Bellary
63 Narasimha Swami Temple Rangapuram I Bellary ]
64 Saraswathy Temple E{l;%ianathana Bellary
65 Gopala Krishnaswami Temple 5 ‘Thimmalapur [Bellary
66 Siva’s Temple ) Thimmalapur Bellary
67 1 Ashokan Inscriptions (Rock Edicts) ,Udeogolam Bellary I
68 ||Achyutaraya (Triuvengalantha) Temple |[Venkatapuram Bellary
l_6“) |Fort Gateway on the Talarigattu Road o= _V_][Venkg_tgpuram Bellary
70 |[Inscribed Vishnu Temple near Vitthala Temple T[}{gpkatapuram Bellary l
71 Jain Temple on the Hillside close to Vishnu Temple ”_Ygglfq[&lpurmn Bellary '
72 J Mandapa in a Field close to Talarigattu Road L\’_enkatapuram Bellary
73 JIRaghunatha Swami Temple ~||Venkatapuram Bellary
74 Ruined Tank Adjoining the Soolai Bazaar Venkatapuram Bellary
75 ||Two Storeyed Mandapa - Venkatapuram  |[Bellary —I
76 Vishnu Temple No.I close to north end of Soolai Venkataputam Bellary
~ ||Bazaar "
77 Vishnu Temple No.II close to the last ]Mnkatapumm | Bellary
78 Vishnu Temple No.III facing South Gateway of Vittala Venkatapurath Bellary
B Temple *ivnen; - |
i)Vittala Temple,
ii) King’s Balance
79 i1) Old Siva Temple on the North-East side of Vittala Venkatapuram Bellary
Temple
iv) Ruined Gateway with j
Lofty Pillars to the West of Vittala Tempe | |
80_? Sri Yijayauarayann_’_l_‘g@i - L T Qund@g{ N ILChamarajanaga_r
@ 81 Sri Arkesvara Temple l Hale N 3 ‘ Chamarajanagar
v X g
YN
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|Alur

Ramesvara Temple _ | Narasamangala Chamarajanagar
|§ ~ ||Gaurisvara Temple Yelandur IChamurajanagar

[84 ~ ||Amristesvara Temple

|Amrithapura J Chikmagalur J

85 ‘ Viranarayana Temple

Belavadi _] Chikmagalur

86  |[Vidyasankara Temple ;7 i Sringeri Chikmagalur
87 Ashokan Inscription [|Brahmgiri Chitradurga
88 | [Pre-Historic Site ) E S | Brahmgiri Chitradurga
89 ﬁe Historic Site ~[Chandravalli l@itradurga e
90 Fortress Temples on the lnll A= ||Chitradurga J ghitradur_gL 3
I 7
91 J Inscripiton and Jatingi Ramesvara Temple ‘l:l?{;lesvara Chitradurga
| ] - AT , T AL |
Akka  Tangi  Temple  Ashokan Inscription||q. ) ‘o
o2 Emmethammana Gundu ty i gdapura—— Colna
. Coorg
93 Dolmen Circle deamolathc (Kodagu)
. ! Sy, Coorg
94 Fort and Large Masonry Elephants J\M'mma (Kodagu)
a7y Coorg
lgvs Raja’s Seat Mercara (Kodagu)
96 f I_lree stone t?lll!t Jaina Temples standing in a Courtyard Mullur Coorg
" ||with an inscription e s (Kodagu)
) ; Coorg
27_ ¥ Polmen Clrc}iﬁ et PO, 7S‘?-I‘|molthe |Kodagu )
Kalleswara Swami e
Bﬂ— Temple e e __[B_‘,lbdh o iy Davangere
@@n_ ;i AT = ___“Cihennagiri |[Davangere
00 |KlleswaraTomple ____|Halevagals — |[pavangere |
Harihareswara : ) »
101 Temple o lﬁzjlhar Davangere
102 J Shahji’s Tomb W deigcre Davangere
103 | Malikarjuna Temple ] Kuruvatti Davangere J
104  ||Bhimesvara Temple Nilagunda ]Davangere
105 |[Musafirkhana and Honda Santhebennur Davangere
106 J [Hill, Fort and Ruined Palace 3 N gchchangidurg Davangere
QOJ_I Channakesva Temple Arakere Hassan
[108 ] Isvara Temple i) Arsikere Hassan
109 |[Kesava Temple and Inscriptions Belur Hassan J
110 ] Lakshmi Devi Temple 7_' ] '__ __: Boddaga;id_a Vall ||Hassan J
| 111 Bdmatha Bl J Halebid __\ Hassan
l lioysalesvana Temple e g = J Halebid _h__san
r3 @ddresvala Temple AT “Halebld JHassan
[M_ [Eq(sy_elqatha Basti ’ L Halebid [Hassan
115 J Santhinatha Basti B Halebid Hassan
1 I6J Kalyani Tank Hulikere Hassan
117 lEchesvara Temple B Igoravangala Hassan ___|
| 18‘15 and Dungeons - Manjarabad Hassan
| 119 INiagesvara and Chennakesava - Temple _ |[Mosale - ||Hassan
120 ][Liakshmmarasnnha Temple - JNl ggehalli \HassaL l
121 |—d'\siva Temple s - uggehalll 7 Hassan 7
|:22 lﬁ(kqm Basti s o |Sravana gol qusgp
\\,
e lnei min inlalnhahatical-list-of-monuments-karnataka- bangalore/}\‘\ “ﬁg Y \'\>>
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123 lChandragupta Basti —’ Sravanabelgola Hassan

124 ||Chavundaraya Basti Sravanabelgola Hassan

125 ||Gomatesvara Statue o o, Sravanabelgola Hassan

126  ||Inscriptions Sravanabelgola ] Hassan

127  ||Parsvanatha Basti ) ] j Sravanabelgola ,,‘J Hassan

8 |[Ramalingesvara Temples and Inscriptions “Avarin : ~ |[Kolar

129 }Halder Ali’s Birth Place & X W) [Budikote Kolar I
130 wlahlstonc Site. ~ ||Hunkunda [Kolar l
131 |Kolaramma Temple ) PR - J Kolar [[Kolar |
[132_][Somesvara Temple ~ |Kolar Kolar |
133 |IMagbara (Mausoleum of Halder Ali’s Father) Kolar Kolar

M_J Bhoganandlshwara Temple Nandi Hills Kolar

135 |[Tipu’s Palace NandiHills | Kolar

136 ||Ancient Jaina Vestiges Artipura Mandya

137 | Mallikarjuna Temple _ " Basaral Mandya

138  ||Panchlingesvara Temple Govindanahalli Mandya

139 |[Lakshminarayana Temple Hosahalalu Mandya

140 [[Panchakuta Basti AR o = Karnbadahalli  |[Mandya
Lakshminarasihmaswamy Temple [Marehalli [Mandya

142 1 Narayanaswamy Temple -  [Melkote ] Mandya

143 [ISaumyakeshava Temple Nagamangala Mandya

144 | [Lakshminarayana Temple LNt _||Sindhaghatta Mandya |
145 ||Ancient Palace site and Remains Srirangapatna Mandya

146 ||Colonel Bailey’s Dungeon ~||Srirangapatna Mandya

147 ]IDana Daulat Bagh i I Srirangapatna Mandya

148 [|Gumbaj containing tomb of Tipu Sultan Srirangapatna Mandya

M9 Juma Masjid (Masjid-E-Ala) Srirangapatna Mandya |
ILSO ] Obelisk Monuments and Fort walls near the Breach Srirangapatna Mandya

|1;5714:| Spot where Tipu’s Body was found Srirangapatna Mandya

[ 152 |[Sri Kanthirava Statue in Narasimha Temple ”§r_irangapatna Mandya

153 [ISri Ranganatha Svami Temple Srirangapatna |[Mandya 1
154 ]Thomas Inman’s Dungeon _||Srirangapatna [ Mandya |
[lSS [Nambi Narayana Temple Tonnur _ |[Mandya ]
156 |[Sidlu Mallikarjuna Temple Bettadapur ~ |[Mysore _j
l§'24_J Pre-Historic Site T J'[Kittur | Mysore
¥7[5f8j Lakshmikanta Tcmple - ]lMuIlur__ - I Mysore

159 ||Sri Srikanteshvara Temple —’ Nanjangud Mysore |
160 |[Keshava Temple o —| Somanathapur Mysore

161 |Kirtinarayana Temple - ITalkad ]Mysore

162 ||Vaidyeshwara Temple ||Talkad B [Mysore
IQS__"{avina Temple (Shanthinatha Basadi) [Bandalike [|Shimoga

164 |[Someshvara Temple [Bandalike ~ ||Shimoga

165 ”Timurthmarayana Temple —_— [Bandalike Shimoga

16§” ’_evaganga Ponds at Basavanabayane o Nagar Shimoga J
167 J|Bhenmdeshvard Temple Bellgavi Shimoga I
1168 _ ||[Kedaresvara Temple B IBellgavi ][Shirnoga

169 ||[Tripurantesvara Temple B _JIBellgavi ]lShlmoga U
[_70"|Somanathaswamy Temple IBellgwi |LSh1moga o J
m[Fome%q and Renuka Temple HCh'lndlabul(I , ”Sh_l!_l_”lo_g'(_l” j

64
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‘@2 |[Basati’s and Inscriptions ~ |Humcha Shimoga
g~ 173 ||Aghoreshvara Temple 7 |[tkkeri Shimoga

174 ||Fort e |[Kavaledurga Shimoga |

175 |[Rameswara Temple Keladi Shimoga

176  ||Kaitabhesvara Temple  |[Kubattur Shimoga

1177 Parshwanatha Basadi . 1} ] Kubattur Shimoga

178 ||Rameshwara Temple Kubattur Shimoga

179 k{ameshwara Temple Kudli Shimoga

. , =". =t Ml ESs

[180 [Temples and Inscriptions Fixrias J Kuppagadde Shimoga J

[181 I—crlbed Pillar k) ] Malavalli ~ ||Shimoga J

@ ]rama Basti with Brahmadeva Pl”al 4 _ﬂ_l Melagi - (Shimoga J

@ﬂ“?\]hk@rjuna Ramesvara Temple o %o L X0 I@E‘!‘als_'_ ~ ||Shimoga ,,J

184 JPalace site Outside the Fort b | Nagz;r Shimoga J

185 } Shivappa Naik’s Fort ~ ||Nagar JlShimoga _]

186 |[Inscibed Pillar il | |[Talagunda |Shimoga

@7 Pranavesvara Temple - Talagunda Shimoga

[1_88 Temples and Inscriptions Udri South Kanara

@ Stambha in Front of the Kotaken Jamd Basti Bappanad South Kanara

[190 [[Sultan Battery Boloor South Kanara

|T9_l—__] Mangaladevi Temple i Mangalore South Kanara

192 |[Jamalabad Fort II\JI:SZ South Kanara |

193 ||Channigaraya Temple __ i e ____l Aralaguppe [ Tumkur

194 |[Fort B ik [Madhugiri  |[Tumkur

195 Onnakesavalg:p_plp AT LTSI Iﬂbalapma ~ |[Tumkur

196  |JumaMasjid e JE Tumkur

|l97 Malik Rihan Dalga 7] e Jlja ,:,

;‘ Tumkur :]

Kathale Basti consisting of two small rumcd stone built
Jaina Mandapas, a little Siva Temple Hosal

iag containing a linga and a small Oblong Stone-built Udupi
|[Temple |

199 Aqantlmpadmanabha temple with ancient ‘Dalans® inj} o) Ttk
ruins around e : st

[200 |[Chaturmukha Temple i Karkal [Udupi

201 ||Jaina statue of Gomateswara il [Karkal \Udupi
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Exploring every corners of karnataka

Ramalingeshwara temple | Avani | Kolar |
Tourist place in Kolar

The Ramalingeshwara group of temples (also

spelt Ramalingeshvara or Ramalingesvara and sometimes referred to
as Rameshvara group), situated in Avani town of the Kolar

district, Karnataka state, India, is constructed in the dravida style.

The temple complex comprises four major shrines, one each
for Rama, Lakshmana, Bharata and Shatrugna. There are other minor shrines,
such as those for Vali and Sugriva The Ramalingeshwara temple (
“Rameshvara”) consists of a sanctum (garbagriha), a vestibule (antarala) and a
hall (navaranga) with decorative pillars. The base (adhishthana) of the temple
comprises moldings articulated with Kirthimukha and lions in relief. The outer
walls have pilasters surmounted by dravida towers

Avani has Sita temple situated on top of hill. The climb takes about 1 hour and
its best to do it the early hours. There are no guide or sign boards. The climb is

Privacy & Cookies: This site uses cookies. By continuing to use this website, you agree
to their use.
To find out more, including how to control cookies, see here: Cookie Policy
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The sculptures are eroded, but some sections are well preserved.

Ramalingeshwara group of temples

The temple complex is well maintained and is one of the protected monuments
under Archaeological Survey of India. There are boards containing information
at each of the temples within the complex. It is known for the Sita temple atop a
boulder-ed hillock, but is not a place frequented by tourists. This makes it a
nice offbeat location, close to Bangalore, ideal for a day outing. Those who are
interested in exploring a historical place seeped in mythology and architecture
will not be disappointed.

Avani is the picturesque village with hills, lakes, green fertile fields, swaying
palm trees existed from epic times. This place was the residence of Sage
Valmiki, the author of Ramayana. He also sheltered Sita Devi when she was
deserted by Lord Ram

The villagers are very proud of their heritage and guard these shrines
zealously. Avani, being a small village, one needs to carry everything one
needs.This temple complex is interesting for photographers, artists, historians,

Privacy & Cookies: This site uses cookies. By continuing to use this website, you agree
to their use.
To find out more, including how to control cookies, see here: Cookie Policy
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